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Counsel for petitioner present. Counsel for respondent present and stated that an
arbitration matter is pending before the Mumbai High Court relating to this
matter. He also stated that he has not received copy of the petition and other
documents. Counsel for petitioner is directed to provide copy of the petition and
other documents to the respondents. At request of counsel for respondents, time
extended to file counter by the next date of hearing. Further, counsel for
petitioner is directed to file an affidavit and bank statement as per Sec.9 (3) (b)
& (c) of IB Code, 2016. Put up on 20.06.2017 at 2.30 P.M.

(K.Anantha Padamamy)

Member (Judicial)
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